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(b) whether the funds sanctioned to

Punjab under shortterm credit and underthe
annual granthave been showing downward
trend over the past few years;

{c) if so, the reasons for the decrease in
the allocation;

(d) whether Government of Punjab has
requested Union Government to increase
the allocation to Punjab; and

(e) if so, the action taken by Govern-
ment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIANIL SHAS-
TRI): (a) to (e). The commercial banks do not
give grants or loans to State Governments.
In view of the special circumstances obtain-
ing in Punjab, it had been decided to give
certain concessions in the matter of grant of
bankcreditto the borrowers inthe State. The
concession include adhoc increase in credit
upto 15%, reduction in the margin so that it
does not exceed 15%, extension in the pe-
riod of release of bills, reschedulement of
repayment of term loan instalments by ex-
tending period upto one year in deserving
cases and reduction of 50% in service
charges on demand draft, pay orders, bank-
ers cheques and other remittances. As per
the latest information available the total in-
crease in limits availed by units in Punjab
during the period from June 1, 1986 to
December 31, 1989 amounted to Rs. 190.60
crores. This is in additionto the limits granted
between 1.6.1985 to 31st May, 1986 to the
extent of Rs. 115.43 crores. The period of
concessions granted to borrowers in Punjab
has been extended upto 31st March, 1891.

Setting up of a T.V. Transmission
Centre in Nowrangpur and Malkargire
In Orissa

8301. SHRI K. PRADHANI: Wil the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:
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(a) whether Orissa Government has
sent proposals for setting up of T.V. trans-
mission centre one at Nowrangpur and
another at Malkargire; and

{b) i 30, the ime by which the proposals
would be implemented?

THE MINISTER OF INFORMATION
AND BROADCASTING AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI P.
UPENDRAY): (a) Yes, Sir.

(b) Whereas three low power (100 W)
TViransmitters one each at Koraput, Jeypore
and Rayagada and a TV transposer at
Sunabeda are already functioning in Kora-
put district of Orissa, TV service inthedistrict
is expected to be strengthened when the
high power (10KW) TV transmitter under
implementation at Bhawanipatna is com-
missioned into service. Extension of TV
service 10 the remaining uncovered parts of
Koraput district depends upon the availabil-
ity of adequate resources for this purpose
under the Eighth Plan.

internal Debt

8302. SHRIANBARASU ERA: Wil the
Minister of FINANCE be pleased to state:

(a) the total amount of internal debt
owned by Union Government as on 31st
March, 1990; and

(b) the steps proposed to be taken to
reduce the debt burden?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIANIL SHAS-
TRI): (a) The total internal debt and other
internal liabilities of the Central government
outstanding at the end of 31st march, 1990
is estimated to amount fo Rs. 238096 crores.

(b) Itis always the endeavour of the
government 1o keep the debt liability within



